IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.
Report on :02-02-2026
Date 02.02.2026
Date of
Application
ABLAPL-
26102.02.2026 |20 |G SAHOO Order Dtd. 2026-01-30 BATI
ABLAPL-
26/02.02.2026 oot~ N MALLICK Order Dtd. 2026-01-30
] COURT
26102.02.2026 [PBEAPL™ y MomaNTY NO. 3 |Order Dtd. 2026-01-30 BATI
633/2026
OLD
] COURT
WP (C) - L WRT
2602.02.2026 |1, 20" |[PRATAP SAHOO NO. 3 |order Dtd. 2026-01-21 e
OLD
] e (C) - COURT
26/02.02.2026 |}, 217 INIRANJAN ROUT gg. Order Dtd. 2026-01-22
] COURT
26102.02.2026 |[PBEAPL™ 1l MomanTy NO. |Order Dtd. 2026-01-30 BATI
632/2026 .
] COURT
ABLAPL- STBRA PRASAD
26102.02.2026 o0 (Rt gg. Order Dtd. 2026-01-30
] COURT
ABLAPL- STBA PRASAD
26102.02.2026 | (RS gg. Order Dtd. 2026-01-30
] COURT
ABLAPL- BISWARANJAN
2602.02.2026  [goohb s B0 gg. Order Dtd. 2026-01-30 BATI
] COURT
26102.02.2026 |[PBLAPL= ly . paTRA NO. |order Dtd. 2026-01-29 BATT
613/2026 e
] COURT
26102.02.2026 |[PBLAPL™ ly ¢ paTRA NO. 3 |Order Dtd. 2026-01-29 BATI
610/2026
OLD
] COURT
26102.02.2026 |[BBLAPL™ K. BEHERA NO. 3 |Order Dtd. 2026-01-30 BATI
622/2026
OLD
] e (C) COURT
26102.02.2026 R. K. BARIK NO. 3 |Order Dtd. 2026-01-29
31036/2025 o
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26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26 [02.

COURT
WP (C) - o WRTT
02.02.2026 |3 o7ol7 o |K. K. RATH NO. 3 |Order Dtd. 2026-01-28 e
OLD
S COURT Bran
02.02.2026 |3 700 |B. sAHOO gg. Order Dtd. 2026-01-08 e
BENC
COURT
02.02.2026 [BBLAPL= 1 K. BEHERA NO. |order Dtd. 2026-01-30
624/2026
25
COURT
WP (C) - HRUDANANDA B B
02.02.2026 |5 )L A gg. Order Dtd. 2026-01-30
WRIT
COURT
WP (C) - HRUDANANDA B B BRAD
02.02.2026 |50 )L A gg. Order Dtd. 2025-12-16 i
BENC
COURT
WP (C) - HRUDANANDA B B WRIT
02.02.2026 |50 )l A gg. Order Dtd. 2026-01-30 e
COURT
WP (C) - HRUDANANDA B B WRIT
02.02.2026  |5o ) o gg. Order Dtd. 2026-01-30 e
COURT
WP (C) - HRUDANANDA ol
02.02.2026 |3 o0 gg. Order Dtd. 2026-01-30
COURT
WP (C) - HRUDANANDA B B WRIT
02.02.2026 |37 ol o gg. Order Dtd. 2026-01-30 e
WP (C) - HRUDANANDA COURT B B WRIT
02.02.2026 |37 o0 0o s o g [order Dtd. 2026-01-30 e
WP (C) - HRUDANANDA COURT _ _ WRIT
02.02.2026 |y o0 AT o NG lorder Dtd. 2026-01-30 R
WP (C) - HRUDANANDA COURT B B
02.02.2026 |37 ol o g [order ptd. 2026-01-30
WP (C) — HRUDANANDA COURT B B WRIT
02.02.2026 |37 00 o0 o g [order Dtd. 2026-01-30 e
CRLMC- COURT
02.02.2026 (S 070000 [A.K.JATI s N7 lorder Dtd. 2026-01-30
COURT
CONTC—
02.02.2026 |oooo o [B.SAHOO gg. Order Dtd. 2026-02-13
COURT
02.02.2026 |CONTC- N.ROUT NO. |Order Dtd. 2026-02-13
463/2026
25
CRLREV- COURT
02.02.2026 [S370 > |R.P.DAS co % lorder ptd. 2025-11-17
02.2026 |CRLMP- P.K.DAS (COURT |Order Dtd. 2024-02-13 WRIT
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26
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26

26

26

26
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26

26

26

26

26

26

26

26

26

181/2024 NO. 2 BRA}
MISC
02.02.2026 [FRO” N.K.SATAPATHY COURT | der Dtd. 2026-01-30 APPF
24/2026 NO. 2
SEC.
MISC
02.02.2026 |FRO” N.K.SATAPATHY COURT | der Dtd. 2026-01-30 APPF
25/2026 NO. 2
SEC..
WP (C) - COURT -
02.02.2026 7000 o lp. k. Das COURT lorder prd. 2026-02-12
ABLAPL- COURT
02.02.2026 (A7 |a sawHoo COUR? lorder prd. 2026-01-30
ABLAPL- COURT
02.02.20206 636/2026 BALARAM SINGH NO. 2 Order Dtd. 2026-01-30
BLAPL- COURT
02.02.2026 2500 |6 JENA FoUR” lorder Drd. 2026-01-27
WP (C) - COURT L WRT
02.02.2026 |37, 07 K C PANDA FoUR7 lorder prd. 2026-01-22 e
0B () - COURT
02.02.2026 T. K. NAYAK NO. 2 |order Dtd. 9999-12-31
2680/2026
OLD
COURT
WP (C) - o WRT
02.02.2026 [po)> o |T. K. NAYAK NO. 2 |Order Dtd. 9999-12-31 o
OLD
COURT
WP (C) - o WRT
02.02.2026 [poit)” T, K. NAYAK NO. 2 |order Dtd. 9999-12-31 e
OLD
0B () - COURT
02.02.2026 T. K. NAYAK NO. 2 |order Dtd. 9999-12-31
2859/2026
OLD
e (C) - COURT
02.02.2026 T. K. NAYAK NO. 2 |order Dtd. 9999-12-31
2858/2026
OLD
COURT
WP (C) - L WRT
02.02.2026 01007 |7, K. NAvAK NO. 2 |order Dtd. 9999-12-31 e
OLD
P (C) - COURT Bran
02.02.2026 |50 ) - |T. K. NAYAK ggb 2 lorder Dtd. 9999-12-31 o
BENC
B () - COURT
02.02.2026 T. K. NAYAK NO. 2 |order Dtd. 9999-12-31
2846/2026
OLD
COURT
WP (C) - L WRIT
02.02.2026 01007 |1, K. Navax NO. 2 |order Dtd. 9999-12-31 e
OLD
COURT
WP (C) - o WRTT
02.02.2026 [poiC)° T, K. NAYAK NO. 2 |order Dtd. 9999-12-31 e
OLD
B () - COURT
02.02.2026 (5010 7. K. NAYAK NO. 2 |order Dtd. 9999-12-31

OLD
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26

26

26

26

26

COURT

WP (C) - o WRIT
02.02.2026 | 050 e |T- K. NAYAK NO. 2 |0rder Dtd. 9999-12-31 BRI
OLD
COURT
WP (C) - o WRIT
02.02.2026 ;050 ,c |T- K. NAYAK NO. 2 Oorder Dtd. 9999-12-31 BRI
OLD
COURT
WP (C) - o WRIT
02.02.2026 |, o0 50,6 [T+ K. NAYAK NO. 2 |0rder Dtd. 9999-12-31 BRAD
OLD
COURT
WP (C) - o WRIT
02.02.2026 | 000 oq,e T K. NAYAK NO. 2 Oorder Dtd. 9999-12-31 BRI
OLD
COURT
WP (C) - o WRIT
02.02.2026 |, oo 0,0 |T- K. NAYAK NO. 2 |0rder Dtd. 9999-12-31 BRI
OLD
ABLAPL- COURT
02.02.2026 [, o0’ 70,, |SB ROUT No. p |Order Dtd. 2026-01-30 BAIL
ABLAPL- COURT
02.02.2026  [)/>0 )0, |SB ROUT No. o |Order Dtd. 2026-01-30 BAIL
TRP (C) - COURT o
02.02.2026 |y o0, A MOHANTY No. o |0rder Dtd. 2026-01-29
COURT
02.02.2026 [-RECRL=la ymomaNTy NO. |0rder Dtd. 2026-01-29
57/2025 16
COURT
WP (C) - s WRIT
02.02.2026 |1 5lc 0,0 (B-K. SWAIN gg. Order Dtd. 2026-03-16 BRAD
WE (C) - COURT
02.02.2026 |, 00 50,6 |S- BARIK 22. Order Dtd. 2026-01-30
TRP (C) - COURT sl
02.02.2026 |1, 500, P K MOHANTY No. g |Order Dtd. 2026-03-09
WP (C) - COURT o
02.02.2026 |30, 50,6 |L. D. PANDA No. g |Order Dtd. 2026-01-29
WRIT
WP (C) - COURT o BRAD
02.02.2026 |30 0 o0, [YASHOBANT DAS No. g |0rder Dtd. 2026-01-27 g
BENC
WP (C) - SIBA PRASAD COURT o
02.02.2026 | ,150 0006 |saR00 No. g |Order Dtd. 2026-01-29
WP (C) - SIBA PRASAD COURT o WRIT
02.02.2026 |15 0 0006 |saHOO No. g |Order Dtd. 2026-01-29 BRAD
WP (C) - COURT o
02.02.2026 |,y 00, |SARAT DASH No. g |Order Dtd. 2026-01-28
WP (C) COURT
02.02.2026 S. K. LENKA NO. 2 |0rder Dtd. 2026-01-28
2329/2026
OLD
COURT
CMP- WRIT
02.02.2026 | [0 nq,, |G DAS NO. 2 |0rder Dtd. 2026-01-28 BRAD

OLD
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26
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26

CONTC-

COURT

02.02.2026 5682/2025 L.MOHANTY C. NO. 2 |Order Dtd. 2026-01-16 CONT
OLD
COURT
CRLMC- PRAKASH
02.02.2026 5394/2025 |CHANDRA DASH C. gib 2 |Order Dtd. 2026-01-22
COURT
WP (C) - ol WRIT
02.02.2026 |5q070 /50,1 |SUMAN MITRA  C. NO. 2 |0rder Dtd. 2026-01-22 BRAD
OLD
COURT
WP (C) - H. N. ol WRIT
02.02.2026 37260/2025 MOHAPATRA C. gib 2 |Order Dtd. 2026-01-30 BRAL
COURT
WP (C) - o WRIT
02.02.2026 21011/2025 M. R. SAHOO |[C. NO. 2 |Order Dtd. 2026-01-29 BRAL
OLD
WP (C) - COURT
02.02.2026 M. R. ROUTRAY [C. NO. 2 |Order Dtd. 2026-01-28
2391/2026
OLD
WP (C) - COURT
02.02.2026 G. D. MALLICK|C. NO. 2 |Order Dtd. 9999-12-31
2336/2026
OLD
WP (C) - COURT
02.02.2026 G. D. MALLICK|C. NO. 2 |Order Dtd. 9999-12-31
2339/2026
OLD
WP (C) - COURT
02.02.2026 G. D. MALLICK|C. NO. 2 |Order Dtd. 9999-12-31
2333/2026
OLD
COURT
WP (C) - o WRIT
02.02.2026 2754/2026 N. K. ROUT C. NO. 2 |Order Dtd. 2026-01-29 BRAL
OLD
COURT
WP (C) - o WRIT
02.02.2026 2761/2026 N. K. ROUT C. NO. 2 |Order Dtd. 2026-01-29 BRAL
OLD
COURT
WP (C) - ol WRIT
02.02.2026 2776/2026 N. K. ROUT C. NO. 2 |Order Dtd. 2026-01-29 BRAL
OLD
we () - COvRT Bran
02.02.2026 2778/2026 N. K. ROUT C. gib 2 |Order Dtd. 2026-01-29 (DT
BENC
WP (C) - COURT
02.02.2026 G.N. SETHI C. NO. 2 |Order Dtd. 2026-01-29
2770/2026
OLD
COURT
WP (C) - WRIT
02.02.2026 2703/2026 H. K. MOHANTA C. NO. 2 |Order Dtd. 2026-01-29 BRAL
OLD
COURT
WP (C) - el WRIT
02.02.2026 2739/2026 P. K. MOHANTY C. NO. 2 |Order Dtd. 2026-01-29 BRAD
OLD
COURT
WP (C) - ol WRIT
02.02.2026 3017/2026 S. K. SETHI C. NO. 2 |Order Dtd. 2026-01-29 BRAL
OLD
WP (C) - COURT ol WRIT
02.02.2026 3015/2026 S. K. SETHI C. NO. 2 Order Dtd. 2026-01-29 BRAL




loLD

] e (C) COURT
26/02.02.2026 S. K. SETHI NO. 2 |order Dtd. 2026-01-29
3014/2026
OLD
] COURT
WP (C) - L WRTT
26(02.02.2026 |, =)° . M. R. ROUTRAY NO. 2 |Order Dtd. 2026-01-29 .
OLD
] W (C) - COURT
26/02.02.2026 M. R. ROUTRAY NO. 2 |order Dtd. 2026-01-29
3009/2026
OLD
] COURT
WP (C) - L WRIT
26(02.02.2026 |, 20 . [B. SAMAL NO. 2 [order Dtd. 9999-12-31 .
OLD
] W (C) - COURT
26/02.02.2026 A. DAS NO. 2 [order Dtd. 2026-01-28
2337/2026
OLD
] e (C) COURT
26/02.02.2026 P. K. MISHRA NO. 2 |order Dtd. 2026-01-30
2834/2026
OLD
] - COURT
26/02.02.2026 L. D. PANDA NO. 2 [order Dtd. 2026-01-29
3012/2026
OLD
] — COURT
26/02.02.2026 N ROUT NO. 2 |[order Dtd. 2026-01-30 CONT
5509/2025
OLD
] COURT
WP (C) - MIHTR KUMAR o WRTT
26(02.02.2026 |5 (o oo |Lae NO. 2 |order Dtd. 2026-02-02 .
OLD
] COURT
WP (C) - o WRTT
26{02.02.2026  |Jcyn o0oc|P L MISHRA gg. Order Dtd. 2025-12-24 .
] COURT
WP (C) - L WRTT
26{02.02.2026 |00~ |M MOHANTY S?. Order Dtd. 2026-01-30 .
] — COURT
26{02.02.2026 |35,-1 "o |U CHHOTRAY gg. Order Dtd. 2026-01-29
] COURT
WP (C) - o WRTT
26{02.02.2026 |gcg 5o, |G SUNDARA gg. Order Dtd. 2026-01-29 .
] COURT
WP (C) - WRTT
26(02.02.2026 |7 oo’ . |P. K. JENA 22. .
] W (C) - COURT
26{02.02.2026 |3 0" |S.K.BEHERA TS. Order Dtd. 2026-02-04
T COURT
CMP- NIRANJAN
26{02.02.2026 |15 500 |anoo NO. 2 |order Dtd. 2026-01-29
OLD
] COURT
WP (C) - o WRTT
26(02.02.2026 |3, |G. R. PATRA NO. 2 |Order Dtd. 2026-02-02 .
OLD
26(02.02.2026 [wp(C)- D K MOHANTY [COURT [order Dtd. 2026-01-30
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26
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26

26

26 [02.

26474/2024 NO. 2
OLD
ap () - COURT B
02.02.20206 3385/2026 A. K. MOHANTY |C.O. ggb 2 |Order Dtd. 2026-02-02 (DT
BENC
b COURT
02.02.20206 B.P.TANGA C.O. NO. 2 |Order Dtd. 2026-01-29
145/2026
OLD
COURT
cMP- JYOTT RANJAN
02.02.2026 132/2026 SAHOO .0. NO. 2 |Order Dtd. 2026-01-28
OLD
WP (C) - COURT o WRI
02.02.2026 3387/2026 C. SAMAL C.O. NO. 1 Order Dtd. 2026-02-16 BRAL
WP (C) - COURT o
02.02.20206 3393/2026 C. SAMAL C.O. NO. 1 Order Dtd. 2026-02-16
WP (C) - COURT o WRI"
02.02.2026 3401/2026 C. SAMAL C.O. NO. 1 Order Dtd. 2026-02-16 BRAL
WP (C) - COURT o
02.02.2026 3368/2026 S N GAYA C.O. NO. 1 Order Dtd. 2026-02-02
HIGHER
02.02.2026 ?gégé;2025 EDUCATION GENERAL Order Dtd. 2025-07-21 ggig
DEPARTMENT
WP (C) - PABITRA KUMAR
02.02.2026 19512/2025 |SAHOO GENERAL Entire Document
e (C) - HIGHER giig
02.02.2026 EDUCATION GENERAL Order Dtd. 2025-07-09
17782/2025 | ot o (DT
BENC
WP (C) - HIGHER giig
02.02.2026 | 350 -0 . [EDUCATION GENERAL Order Dtd. 2025-04-03 (DTt
DEPARTMENT RN
WPC (OAC) - |JIBESH KUMAR o
02.02.2026 446/2019 PADHIARY GENERAL Order Dtd. 2024-10-22 OA [
WP (C) - HIGHER giig
02.02.2026 |50 7, 50,5 [EDUCATION GENERAL Order Dtd. 2025-10-27 (DTt
DEPARTMENT BENC
02.02.2026 [FRO~ PRATIMA NAYAK |GENERAL Order Dtd. 2026-01-08
: : 527/2025 :
02.02.2026 [F2O” PRATTMA NAYAK GENERAL Order Dtd. 2026-01-08
. . 544/2025 .
WP (C) - SHAKTI PRASAD . WRI"
02.02.2026 28597/2025 |PANDA GENERAL Entire Document BRA}
02.2026 |FAO- [PRATIMA NAYAK |GENERAL | lorder Dtd. 2025-07-18
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26

26

26

26

26

26

26 [02.

289/2025
FAO- MISC
02.02.2026 PRATIMA NAYAK |GENERAL Order Dtd. 2026-01-30 APPE
24/2026
SEC.
WP (C) - o WRIT
02.02.2026 37792/2025 PRATIMA NAYAK |GENERAL Order Dtd. 2026-01-13 BRA}
FAO- MISC
02.02.2026 PRATIMA NAYAK |GENERAL Order Dtd. 2026-01-13 APPE
15/2026
SEC.
BLAPL- SOUMYA KANTA
02.02.2026 8635/2025 |TRIPATHY GENERAL Order Dtd. 2026-01-12
WP (C) - SHAKTI PRASAD .
02.02.2026 15437/2025 PANDA GENERAL Entire Document
BLAPL- SOUMYAKANTA
02.02.2026 12504/2025 TRIPATHY GENERAL Order Dtd. 2026-01-08 BATI
BLAPL- SOUMYA KANTA
02.02.2026 9807/2025 |TRIPATHY GENERAL Order Dtd. 2026-01-28 BATI
FAO- MISC
02.02.2026 PRATIMA NAYAK |GENERAL Order Dtd. 2026-01-30 APPE
25/2026
SEC.
BLAPL- SOUMYA KANTA
02.02.2026 9774/2025 |TRIPATHY GENERAL Order Dtd. 2026-01-28
BLAPL- SOUMYA KANTA
02.02.2026 9766/2025 |TRIPATHY GENERAL Order Dtd. 2026-01-28
WP (C) - SHAKTI PRASAD .
02.02.2026 30742/2025 PANDA GENERAL Entire Document
FAO- DILLIP KUMAR
02.02.2026 572/2024 SAHOO GENERAL Entire Document
WP (C) - o WRIT
02.02.20206 31972/2025 APARESH BHOI |GENERAL Order Dtd. 2026-01-06 BRAL
WP (C) - o WRIT
02.02.2026 31974/2025 APARESH BHOI |GENERAL Order Dtd. 2026-01-06 BRAL
02.02.2026 |"2(C)- APARESH BHOT |GENERAL Order Dtd. 2026-01-06
U 32034/2025 :
WP (C) - SHAKTI PRASAD .
02.02.2026 34812/2025 |PANDA GENERAL Entire Document
WP (C) - o WRIT
02.02.2026 32068/2025 APARESH BHOI |GENERAL Order Dtd. 2026-01-06 BRAL
WP (C) - SHAKTI PRASAD . WRIT
02.02.2026 29896/2025 PANDA GENERAL Entire Document BRAL
WRIT
WP (C) — SHAKTI PRASAD , BRAD
02.02.2026 23475/2025 PANDA GENERAL Entire Document (DT
BENC
02.2026 WP (C)- APARESH BHOI |GENERAL | lorder Dtd. 2026-01-06
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26

26

26

26

33365/2025

WP (C) - SHAKTI PRASAD , WRIT
02.02.2026 6653/2025 |DANDA GENERAL Entire Document BRAL
WP (C) - o WRIT
02.02.2026 33380/2025 APARESH BHOI |GENERAL Order Dtd. 2026-01-06 BRA}
WP (C) - SHAKTI PRASAD , WRIT
02.02.2026 6617/2025 |PANDA GENERAL Entire Document BRAL
WP (C) - o WRIT
02.02.2026 33412/2025 APARESH BHOI |GENERAL Order Dtd. 2026-01-06 BRAD
WRIT
WP (C) - SHAKTI PRASAD . BRAD
02.02.2026 964/2025 PANDA GENERAL Entire Document (DTt
BENC
WP (C) - o WRI'
02.02.2026 33425/2025 APARESH BHOI |GENERAL Order Dtd. 2026-01-06 BRAL
WP (C) - SHAKTI PRASAD , WRIT
02.02.2026 5254/2025 |PANDA GENERAL Entire Document BRAL
02.02.20206 we (C) - APARESH BHOI |GENERAL Order Dtd. 2026-01-06
. . 33437/2025 .
WP (C) - SHAKTI PRASAD , WRIT
02.02.2026 25087/2025 |PANDA GENERAL Entire Document BRAL
WP (C) - MANOJ KUMAR AcL WRIT
02.02.2026 1800/2018 RANA GENERAL Order Dtd. 2025-05-02 BRA}
WP (C) - SHAKTI PRASAD .
02.02.2026 1384/2025 |PANDA GENERAL Entire Document
WP (C) - SHAKTI PRASAD .
02.02.2026 14456/2025 PANDA GENERAL Entire Document
WP (C) - SHAKTI PRASAD .
02.02.2026 25846/2025 PANDA GENERAL Entire Document
WRIT
WP (C) - SHAKTI PRASAD , BRAD
02.02.2026 24091/2025 PANDA GENERAL Entire Document (DT
BENC
FAO- DILLIP KUMAR
02.02.2026 542/2024 SAHOO GENERAL Entire Document
FAO- DILLIP KUMAR
02.02.2026 543/2024 SAHOO GENERAL Entire Document
FAO- DILLIP KUMAR
02.02.2026 544/2024 SAHOO GENERAL Entire Document
MISC
FAO- DILLIP KUMAR
02.02.2026 358/2024 SAHOO GENERAL Entire Document APPE

SEC.
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26

26

26

26

26

26

26

26

26

26

26

26

26

26

MATA- DILLIP KUMAR , FIRS
02.02.2026 6/2024 SAHOO GENERAL Entire Document ADPE
MATA- DILLIP KUMAR , FIRS
02.02.2026 6/2024 SAHOO GENERAL Entire Document ADPPE
MATA- DILLIP KUMAR , FIRS
02.02.2026 10/2024 SAHOO GENERAL Entire Document ADPT
MATA- DILLIP KUMAR , FIRS
02.02.2026 11/2024 SAHOO GENERAL Entire Document ADPT
CRLMC- DILLIP KUMAR , CRIM
02.02.2026 2170/2021 |SAHOO GENERAL Entire Document MISC
RSA- DILLIP KUMAR . SECC
02.02.2026 496/2018 SAHOO GENERAL Entire Document ADPDE
EXP- DILLIP KUMAR .
02.02.2026 23/2024 SAHOO GENERAL Entire Document
EXP- DILLIP KUMAR .
02.02.2026 23/2024 SAHOO GENERAL Entire Document
02.02.2026 |EXP-6/2024 PILLIP KUMAR o0 rrar, Entire Document
SAHOO
CONTC- DILLIP KUMAR .
02.02.2026 7135/2021 |SAHOO GENERAL Entire Document CONT
WP (C) - SHAKTI PRASAD , WRIT
02.02.2026 13091/2025 PANDA GENERAL Entire Document BRAL
WP (C) - MANOJ KUMAR A1 WRIT
02.02.2026 484/2026 RANA GENERAL Order Dtd. 2026-01-28 BRA}
ABLAPL- .. .
02.02.2026 MAHADEV SAHU |GENERAL Petition With Annexures BATI
149/2026
WP (C) - PRAHALLAD A1 WRIT
02.02.2026 9755/2022 |CHANDRA DAS GENERAL Order Dtd. 2026-01-19 BRA}
ABLAPL-
02.02.2026 13706/2025 BABITA DAS GENERAL Order Dtd. 2026-01-21 BATI
TRP (C) - RASHMI KANTA A1
02.02.2026 241/2025 SAHU GENERAL Order Dtd. 2026-01-29
TRPCRL- RASHMI KANTA
02.02.2026 57/2025 SAHU GENERAL Order Dtd. 2026-01-29
ABLAPL- DIPTIMAYEE
02.02.2026 541/2026 LENKA GENERAL Order Dtd. 2026-01-28
WP (C) - RAKESH KUMAR A1 WRIT
02.02.2026 2690/2026 |PATRA GENERAL Order Dtd. 2026-01-29 BRA}
WP (C) - RAKESH KUMAR A1
02.02.2026 2694/2026 |PATRA GENERAL Order Dtd. 2026-01-29
WP (C) - RAKESH KUMAR A1
02.02.2026 2808/2026 |PATRA GENERAL Order Dtd. 2026-01-29
02.02.2026 |n2(C)- RAKESH KUMAR | pNERAL Order Dtd. 2026-01-29

2692/2026

PRADHAN




WP (C) - o WRT1
26(02.02.2026 |1, o" 0, [B. ROUT GENERAL Order Dtd. 2025-12-01 .
ELPET- . .
26102.02.2026 19/2024 N.ROUT GENERAL DepositionExhibits,
26l02.02.2026  |S2" AK NANDT GENERAL Order Dtd. 2018-03-09Petition SECC
sYes 153/2000 : LhLon, APPE
] RVWPET- CIVI
26{02.02.2026 |50 ¢ T BAG GENERAL Order Dtd. 2026-01-29 SEV)
] RO MISC
26(02.02.2026 K SAHOO GENERAL Order Dtd. 2025-12-24 APPE
442/2022
SEC.
WP (C) - L WRIT
26(02.02.2026 |, 15 K SAHOO GENERAL Order Dtd. 2026-01-27 .
CRLMC-
26(02.02.2026 |Jo0on o, K SAHOO GENERAL Order Dtd. 2026-01-27
CRLMC-
26(02.02.2026 |Jo00" o, K SAHOO GENERAL Order Dtd. 2026-01-27
CRLMC-
26(02.02.2026 |30 o, K SAHOO GENERAL Order Dtd. 2026-01-27
CRLMC-
26{02.02.2026 |30 o, K SAHOO GENERAL Order Dtd. 2026-01-27
;;~02 02.2026 [RRBA- D NAYAK GENERAL Order Dtd. 2025-10-31 M.J
Ve 23/2023 : :
;;~02 02.2026 |[ARBA- D NAYAK GENERAL Order Dtd. 2025-10-31 M. J
Ve 22/2023 : :
] ABLAPI,—
26{02.02.2026 |1 3o /o0, | DASH GENERAL Order Dtd. 2021-09-21 BATI
] CONTC- .
26(02.02.2026 |Z o, . LD SAHOO GENERAL Entire Order
] CONTC-
26{02.02.2026 |5 7. N ROUT GENERAL Order Dtd. 2015-03-19
;;~02 02.2026 |CME” A MOHANTY GENERAL Order Dtd. 2026-01-28
Ve 157/2026 .
WP (C) - L WRT1
26{02.02.2026  |1.,c" . [KC PANDA GENERAL Order Dtd. 2026-01-20 .
CRLREV- .
2602.02.2026 355/2025 G BARIK GENERAL Entire Order
2602.02.2026 |"E(C)- SK DASH GENERAL Order Dtd. 2026-01-27
Ul 27615/2024 :
WP (C) - SUSANTA KUMAR WRT1
26{02.02.2026 |, o04c 0005 RouT GENERAL Order Dtd. 2026-01-22 .
26(02.02.2026 [TRP(C)-  |RC PRADHAN  |GENERAL | Vakalatnama M.J




26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

18/2020

WP (C) - L WRTT
02.02.2026 o )7 MK NAYAK GENERAL Order Dtd. 2025-11-20 e
02.02.2026 |"ELC) - MK NAYAK GENERAL Order Dtd. 2019-03-26
02 4477/2016 :
02.02.2026 |WE(C)- K DAS GENERAL Order Dtd. 2025-02-17
02 35402/2025 :
WP (C) - Order Dtd. 2012-12-18Petition With
02.02.20206 23561/2012 BK DALAT GENERAL Annexures,
WP (C) - L WRT
02.02.2026 16839/2025 K PARIDA GENERAL Order Dtd. 2026-01-20 BRAL
WP (C) -
02.02.20206 16595/2025 K PARIDA GENERAL
o MISC
02.02.2026 K PARIDA GENERAL Order Dtd. 2025-03-28 APPE
424/2019
SEC.
02.02.20206 CMP- JR SAHOO GENERAL Order Dtd 2025-12-18
02 582/2025 :
WRIT
WP (C) - L BRAL
02.02.2026 |3 /0007 o |SK SAMAL GENERAL Order Dtd. 2026-01-22 i
BENC
WRIT
WP (C) - o BRAL
02.02.20206 37135/2025 JJ PRADHAN GENERAL Order Dtd. 2026-01-22 (DI
BENC
CRLREV-
02.02.20206 474/2025 PK PAL GENERAL Order Dtd. 2025-10-15
BLAPL-
02.02.2026 [SURCLT |3 saHOO GENERAL Order Dtd. 2025-10-30
02.02.20206 WP (C) - JJ PRADHAN GENERAL Order Dtd 2018-03-29
02 952/2018 :
WP (C) - WRIT
02.02.2026 |3 15)7 _|SK BISWAL GENERAL Order Dtd. 2026-01-28 e
02.02.2026 |[ME” JR SAHOO GENERAL Order Dtd. 2025-12-18
02 586/2025 :
WP (C) - o WRIT
02.02.20206 202448/2025 JJ PRADHAN GENERAL Order Dtd. 2026-01-29 BRA}
02.02.2026 oJC- BR SENAPATI GENERAL Order Dtd 2005-11-03
02 4344/2001 :
02.02.2026 |"ELC)- SK PATI GENERAL Order Dtd. 2013-04-11
02 25381/2011 :
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26
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26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

WP (C) - o WRIT
02.02.2026 34149/2025 B ROUT GENERAL Order Dtd. 2025-12-01 BRAL
WP (C) - o WRIT
02.02.2026 17504/2025 K PARIDA GENERAL Order Dtd. 2026-01-20 BRAL
02.02.2026 CMP- J BEHERA GENERAL Order Dtd. 2026-01-28
: : 1464/2024 .
02.02.2026 we (C) - MR MALLA GENERAL Order Dtd. 2026-01-27
e 17595/2024 :
02.02.2026 |"E(C)- MR MALLA GENERAL Order Dtd. 2026-01-27
e 16151/2025 )
02.02.2026 |NEC)- G ROUT GENERAL Order Dtd. 2025-12-12
e 25952/2025 )
WP (C) - P WRIT
02.02.2026 13673/2023 PK DASH GENERAL Order Dtd. 2026-01-20 BRAL
02.02.20206 BLAPL- T MISHRA GENERAL PetitionAnnexure,Entire Order BAII
: : 12686/2022 ! !
02.02.20206 BLAPL- T MISHRA GENERAL Petition With Annexures
: : 11656/2024
02.02.2026 |°LAPL- T MISHRA GENERAL Petition With Ann BATI
. . 11024/2022 etltlio 1 exures
CRLMC-
02.02.2026 303/2003 J KAMILA GENERAL Order Dtd. 2017-07-24
CRLMC-
02.02.2026 256/2003 J KAMILA GENERAL Order Dtd. 2017-07-24
02.02.2026 RSA- PK BARIK GENERAL Order Dtd. 2013-09-12
: : 342/2008 :
ABLAPL-
02.02.2026 634/2026 SN MISHRA GENERAL Order Dtd. 2026-01-30
TRP (C) -
02.02.2026 413/2022 JK PRADHAN GENERAL M.J
WA- . . WRIT
02.02.20206 416/2013 SK MOHANTY GENERAL Petition With Annexures AP
WP (C) — Order Dtd. 2013-08-08Counter,Petition
02.02.2026 13686/2013 SK MOHANTY GENERAL With Annexures,
RSA- . SECC
02.02.2026 236/2008 MK DAS GENERAL Entire Order APPE
WP (C) - WRIT
02.02.2026 37224/2025 S BEHERA GENERAL Order Dtd. 2026-01-22 BRAL
WP (C) - o WRIT
02.02.2026 17501/2006 SK BEHERA GENERAL Order Dtd. 2023-01-03 BRAL
02.02.2026 [SRE” S SWAIN GENERAL Judgement Dtd. 2025-09-26Entire Order CIV
Ve 25/2023 g : ’ REV]
WP (C) - PARTHA Al
02.02.2026 3002/2026 |SARATHT DAS GENERAL Order Dtd. 2026-03-11
02.02.2026 [PBLAPL= 1o ¥ Gava GENERAL Order Dtd. 2026-01-29 BATI

14279/2025




26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

26

CRLMC-

02.02.2026 298/2026 S N GAYA GENERAL Order Dtd. 2026-01-28
WP (C) - i WRIT
02.02.2026 13719/2021 PK LENKA GENERAL Order Dtd. 2021-11-21 BRAL
WP (C) - PetitionAnnexure,Counter,Rejoinder,Entire
02.02.2026 9008/2014 A SUNDARAY GENERAL Order,
02.02.2026 CRLMC- A SUNDARAY GENERAL Order Dtd. 2026-02-02
: : 3337/2024 .
BLAPL-
02.02.2026 16766/2014 DK DAS GENERAL Order Dtd. 2015-01-20
MATA- . FIRS
02.02.2026 248/2022 S SAMAL GENERAL Order Dtd. 9999-12-31Entire Order, ADPE
MACA— MISC
02.02.2026 AK NAYAK GENERAL Order Dtd. 2025-12-13 APPE
806/2014
SEC.
ABLAPL- L .
02.02.2026 20208/2017 DK NAIK GENERAL PetitionAnnexure,Entire Order,
WRIT
WP (C) - oL BRAI
02.02.2026 3727/2004 S ADHIKARI GENERAL Order Dtd. 2021-09-20 (DI
BENC
RSA- SK AFTAB SECC
02.02.2026 446/2017 AKMAL GENERAL Order Dtd. 2022-12-23 AP
FAO— MISC
02.02.2026 AS MISHRA GENERAL Order Dtd. 2025-07-22 APPE
570/2018
SEC.
FAO— MISC
02.02.2026 AS MISHRA GENERAL Order Dtd. 2025-07-22 APPE
756/2018
SEC.
CRLMC- CRID
02.02.2026 4267/2023 AK MISHRA GENERAL Order Dtd. 2026-01-30 MISC
CRLMC- CRIM
02.02.2026 2841/2022 AK MISHRA GENERAL Order Dtd. 2026-01-30 MISC
WRIT
WP (C) - el BRAN
02.02.2026 2702/2024 GC BARIK GENERAL Order Dtd. 2024-05-15 (DT
BENC
WP (C) - o WRIT
02.02.2026 37017/2022 GC BARIK GENERAL Order Dtd. 2026-01-15 BRA}
WRIT
02.02.2026 WA-59/2018 |RK BARIK GENERAL Order Dtd. 2022-11-03 APPE
FAO— MISC
02.02.2026 BN DASH GENERAL Order Dtd. 2025-09-10 APPE
10/2023
SEC.
WP (C) - ol WRIT
02.02.2026 7965/2019 S SARKAR GENERAL Order Dtd. 2025-09-12 BRAL
CONTC-
02.02.2026 KN SAHOO GENERAL Order Dtd. 2024-09-20 CONT

4134/2022




' WP (C) - _03-
26(02.02.2026 )¢, =170, |TK MOHANTY GENERAL Order Dtd. 2013-03-26

' ABLAPIL- SARBESWAR
26{02.02.2026 [, oo |Sano GENERAL Order Dtd. 2026-01-27

' CRLMC- CRIL
26{02.02.2026 |Jo*0 o |P. K. DASH GENERAL Order Dtd. 2025-09-11 s

NIC



